Government of Jammu and Kashmir
Civil Secretariat Home Department
Srinagar ' Jammu,

NOTIFICATION
Srinagar, the _\7\ October, 2019

SRO &go  ~Whereas, on 11-06-2017  Police Station, Shopian received an
wformation through reliable sources t- the effect that at Imam Sahib market
Shopian militants namely Altaf Ahmad Rather, Ubaid Shafi Malla, Umer Nazir
Malik, Zubair Ahmad Turray, Aadil Hussain Dar and Tariq Ahmad Bhat
alongwith other militants, and on the instigation of militant commander
Saddam Padder fired upon SPO Khurshid Ahmad Ganie No. 193/SPO S/0
Ghulem Ahmad R/O Chitergam Shopian posted in Police component Imam
Sahib with their illegal arms ammunition resulting in grievous injuries to the

victim; and

2 Whereas, a case FIR No. 188/2¢17 U/S 307 RPC 7/27 A Act and 16

- A

ULA(P)Act was registered at Police Station, Shopian and investigation was
taken up;and

3. Whereas, during the course of investigation, on the basis of statement of
witnesses, the seizure memos and other evidence, the Investigating Officer
established a prima-facie case against the accused persons namely 1. Altaf
Ahmad Rather S/0 Mohammad Maghoo! R/0 Awneera Shopian 2.Ubaid Shaf;
Malla S/0 Mohammad Shafi Malla R/C Trenz Shopian 8. Umer Nazir Malik
S$/0 Nazir Ahmad R/O Malikgund Shopian 4. Zubair Ahmad Turray S/0
Bashir Ahmad R/O Bonbazzar Shopiar 5. Tariq Ahmad Bhat S/0 Mohd
Ibrahim R/0 Barabugh Shopian 6. Nazim Nazir Dar $/0 Nazir Ahmad fg’g
R70 Urpora Nagabal 7. Irfan Abdullah Ganie S/0 Mohammad Abdullah.

Heff Shirmal 8.Sadam Hussain Padder S/O Gh. Mohi-ud-din R/o Heff’ Shl::mﬂl
and 9, Aadil Hussain Dar S/0 Nazir Almnad R/O0 Chatripnra_ under SeLoons
507,326, RPC 7/27 A Act, 16, 18,20 of *ne Unlawful Activit1:§ (Prevention)
Act, 1967 and accused persons namely 10, Towseef Ahn'l.'-.;ld Mir S/0O Bashir
Ahmad Mir R/0O Chakoora Pulwama 11.Basharat Yousuf Mir S./O MChamac
Yousuf Mir R/Q Litter Pulwama and 12. JmhFEd I—Iussam* Ra::hf/os?fi
Mohammad Iqbal R/O Awneera Shopian under sectmfls 307,326 RP 1; Pﬂ
Act and 16 r/w 18 of the Unlawful Activities (Prevention) Act, 1967, 3 3:1 b
dccused 1-8 have been killed in different encounters with security forces, an

e

T Whereas, the Authority appointed £y It!::c_ Statf Gnvef-nmc:;u::g;? b;::'s
section (2) of section 45 of the Unlawful A-tivities ( fe"'““tfn) Wor, et
dependently scrutinized the Case Diary file andr = ?n{:oncthat this 1s
dm'umru:ﬁ I*Ltlistlll}} to the case and has come to a definite conclus

t{Payge



a fit case for accord of prosecution sas ction against the said accused persons;
and ;

5 Whereas, after perusing the Case Diary, the relevant documents and also
taking into consideration the observations/views of the Authority appointed
under sub-section (2) of section 45 of the Unlawful Activities (Prevention) Act,
1967, the State Government is of the vizw that there is sufficient material and
evidence available against the accused persons for their prosecution under the
aforesaid provisions of law.

Now, therefore, in exercise of powers conferred by sub-section (2) of
section 45 of the Unlawful Activitie, {Prevention) Act, 1967, the State
Government hereby accords sanction wr launching prosecution against the
following accused for the commission of offences under various sections of
Unlawfu) Activities (Prevention) Act, 1967 arising out of FIR No.188/2017 of

P/S Shopian:- ‘
S.No | Name of Accused g U/S
{ A9 | Aadil Hussian Dar S/o0 Nazir Ahmad Dar ( 16,18 and 20 of UAPA

' R/0 Chatripora b= L
}Tffu Tawseef Ahmad Mir S/v Bashir Ahmad Mir | 16 & 18 of UAPA

' | R/o Chakoora Pulwama L

A.11 ! Basharat Yousuf Mir S/o Hlohammad
| Yousuf Mir R/o Lutter Pulwama.

Jamsheed Hussain Rather S/o Iiohammad

Igbal R/o Awneera Shopian | ]

Al8

|

By Order of Government of 'ammu and Kashmir.

Sd/-

Princi; 2} Secretary to the Government
Home Department

A\ 102019
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Copy to:-
1. Director Gencra
No.Lcgal/Sanc-1
ovigina) 18 returned  he

skl D‘ e artent of Law, Justice & Parliamnentary
the Government, Department of Law,
g, Secretary

Adue (t;i:ﬁr}' to Principal Sec:etary to the Government, Hoie
g Private Secretd

Dupurtmulll.
4. Stock file. -
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1 i y his letter

Police, J&K, Jammu. This has reference to
15*2554’02018!9&951-5:} dated 12/04/2019. The {;‘D file 1n
rewith, receipt of which may kindly be




